
fusrw

frqq: F{rdr sfor qilffi €{qrrflT frFilr, zors }'ertftq Rnfud rrrrfrq F{rdr grtt
qiltn .ilqrrdr +S t qufurfur qqs +' gs' (1 ) qE +' fdq cnnfi orriBd irFIT I

1. fdmr efu eiltrq er&Ftdr ritrdr (€'n{.d.S), zoto }- G{fi{ B{rfrd qiEl$s- ff51q, Hrffiq
fdrdT Gfu eilq-{ erqrf,dr dfd fr Euff,rfuo treer b \'6. (1 ) q{ b frq b p6q qtfi 3{t-rifrd F'g
urtBr

2- wfmfto {rqg frrq, q-flhg'fr qfdM F -fr 0'Tr Erui fr-dlm qI qttrq erqFrdT t sifud
qreirun&-qqrernfr err+ fi-f,drrfifdetd GlFfrlq, F+t, G{{qr€, tsioqqrqqrs{& +d
frmq{H eit eqrler+ardr

l. qrf+-Tmo. rr{gr t qrq r+rd vr6Tt t eaq{ qP{q e] G,Eiq toq qr s,oo,o00/-EErg ufrffi
or sifu'a tcq qrq o€ o.r troe 6rn,

a. qufmrfuo tr{s eT tdr t fuiw Gfu qrtr, @q f{rf,r eilt eil${ st&+rf,t fr$ te{sqqt Gfu

rrd &-tilq, rrfr au tqr at erq ffiqq .fr qril fiqq, 2016 ERI ein rnra q-rrn ERT sqq-
gqq t1-t Ed rfq €SW fr www.ibbi.gov.in 6q1 rfifOo O1 aqg6d www.mca.gov.in tR

sq<raril t ergsnfrffiadtt

s. qufoTfuo'rredorqffiq s qf elqrtsoq{a1cngeIiilf,, fr Sqedd, o}frt

6. qr GrfDorffit/qFdBd frrq qfr, m qqo 6T efu qqq Ai a1 Rtfr q frR ot{9ffi fuqr qr

ffiFdT A, b €riq fr eflt{q, Eqrrnsqqr ffir frfY{d sq t voffialeweg qnt gq Frdr drrl
il ffiRtrd ffirffi & qrq ellFd fu! qrq,-

i. ffi qtq qff et Wf Ertro. or-{frq-{q {@ifra ufdtfr fq.fr.g.Bn.) dffiq{ 01
eftqqrFrdsrflqfr

ii. ssFgrqqluTwl
iii. sdeilr erqtsF, qq Gfl-qrq &' qrtTuTqtr qRd fu riciffd erfffi il trsEat$

Gqqns{r+n ffi qr enqnlw ffi q d-eitrd_t I d@ctfl1 B,
iv. froA ffi qff & drqn Gnqffw flrq rlg qgq/.ilur qnRrfr o1 {fr, qE oT€ d er.rdl

at{eIrR€tsqrulTdl

dr qrq elt*it 3{qErs6iq0{+{rrfrAG
d B{rqf&it&'sq .llt+if qtfqrqrfrfuqr

if erq{r qrq EFRI Ai o1 .rEqfr rfr ilfr t

8. ffiq qrqA fr furr;rw o fr trq q.q (wtq orITfr e Tdi qffi &'qrq elt{r o1 q-{dr fi
qqQfq frfrlu+osq t eilD;qqrFrd ffirnq €osfrq qrqt

e. T6 ffi arfrq trw'R ERI Eqmr .:fu qilw etqrrrdt €Rffit, zoto qfi ERI 1sg(a) fr
qqrgqtifHqaq qFrfr al Rrw-rM &' enqn qt o1wq"fr,

r o. sq.[q NrNi&.qlq Eqb Bqldq fr Rq q.q ffi fr qTtfr tsFdd qls{q t Et dr[O
flrfRu od q7rf,q fr qstrf,wrqffi a] q-6 d'e riqr 13o4s,g ftfrr, ffi qfum, q'f,q qqq-

ot, d. rr$ErsrE*s, T{frld-l1ooo1 rRUffi
et dr0g &' oo qqr6 b $Tt qE,{q qq t

ot+{qFq, r+t{ag{6n
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अनुलưक I 
  

भारतीय िदवाला तथा शोधन अƗमता बोडŊ  मŐ पूणŊकािलक सद˟ के पद के िलए आवेदन का Ůाŝप 
  
1. पूरा नाम (˙ʼ अƗरो ंमŐ)   पासपोटŊ आकार का 

अनुŮमािणत फोटो 
िचपकाएं  
  

2. पद, िजसके िलए आवेदन िकया गया है: 
  

  

3. जɉ ितिथ (वैध दˑावेजी Ůमाण संलư करŐ ) 
  

  

4. िपता का नाम 
  

  

5. Ɛा अɷथŎ अनुसूिचत जाित/ अनुसूिचत जन 
जाित/अɊ िपछड़े वगŊ का है [संगत Ůमाण 
पũ की अनुŮमािणत Ůित संलư करŐ ] 

  

6. पũ-ʩवहार का पता [दूरभाष सं./फैƛ सं. 
सिहत] 

  

  
  

  

7. मोबाइल सं. [अिनवायŊ] 
  

  

8. ई-मेल आईडी [अिनवायŊ] 
  

  

9. ˕ायी पता 

(दूरभाष सं./फैƛ सं. सिहत)  

  

10. वतŊमान वृिȅ/पेशा/सेवा   

11. िवगत तीन वषŘ के दौरान पेशे से होने वाला 
आय/पįरलाभ (कृपया वषŊ-वार ɯौरा दŐ) 

  
  

  

  
 



 
 
 
12. शैƗिणक अहŊता (ŮितवतŎ Ţम मŐ ) का ɯौरा :  

(िडŤी/िडɘोमा की अनुŮमािणत Ůितयां संलư करŐ ) 
िवʷिवȨालय/ 
समतुʞ सं˕ा का नाम 

िडŤी उȅीणŊ 
होने का 
वषŊ 

Ůाɑ अंको ं
की 

Ůितशतता 

अकादिमक 
िविशʼता 

िवषय/ 
िवशेषǒता 

  
  
  
  
  
  
  
  
  
  
  
  
  
  
  
  

          

13. िवǒापन के पैरा 2 के संगत पाũता मानदंड के बारे मŐ 
उʟेख करŐ  : िजसे आवेदक Ȫारा पूरा िकया जा रहा हो। 

  

14. नीचे िदए गए Ůाŝप मŐ ŮितवतŎ Ţम मŐ वतŊमान तथा पूवŊवतŎ िनयोजन का  
ɯौरा (कृपया सहायक-ˢŝप दˑावेज संलư करŐ ): 
िनयोƅा का नाम 
और पता 

पदनाम,   
वतŊमान   
वेतन सिहत 
वेतनमान। 

Ɛा  

िनयिमत/ 
Ůितिनयुİƅ 
पर/तदथŊ हœ 

सेवा की अविध कायŊ का ˢŝप/ 
अनुभव 

      से तक   
  
  
  
  
  
  
  
  
  
  
  

        



                        
   
 
15. कोई अɊ िवशेष अहŊता (अहŊताएं) या अनुभव 

या िवǒापन से संबंिधत अनुभव सिहत 
आवेदनकताŊ के नाम से कोई Ůकाशन 
(पृथक शीट संलư करŐ , यिद अपेिƗत हो) 

  

16. पद पर कायŊभार Ťहण करने हेतु अपेिƗत 
अविध या नोिटस 

  
  

17. Ɛा भारत मŐ अथवा भारत से बाहर İ˕त िकसी 
Ɋायालय के समƗ कोई आपरािधक या िसिवल 
मामला लंिबत हœ 
  

हां/नही ं(पृथक शीट पर ɯौरा Ůˑुत करŐ , यिद 
कोई मामला लंिबत हो) 

18. यिद अɷथŎ सरकारी सेवा मŐ नही ंहो, तो 
िजʃेवार पदो ंपर आसीन दो संदभŊ ʩİƅयो ं
[जो įरʱेदार नही ंहो] के नाम, पता, मोबाइल 
नं., ई-मेल आईडी 

  
  
  
  
  
  
  
  
  
  
  
  
  
  
  
  

  

Ůमािणत िकया जाता है िक ऊपर दी गई सूचना मेरी जानकारी मŐ पूणŊ ŝप से सȑ एवं सही है। 
चयन होने की ˕ित मŐ, मœ सरकार Ȫारा उƅ पद से संबȠ भिवˈ मŐ कभी भी िनिदŊʼ िकए जाने वाले सेवा 
से संबंिधत सभी िनबंधन और शतŘ का पालन कŝंगा। 

  

˕ान :- 

तारीख :- 

(हˑाƗर) 

नाम :________________________ 

संलưकः - 



 



 अनुलưक II 
  
(िनयोƅा / कायाŊलय के Ůमुख / अŤेषण Ůािधकारी Ȫारा Ůˑुत िकया जाने वाला Ůमाण पũ) 
 
Ůमािणत िकया गया है िक _________________________________________ Ȫारा Ůˑुत िववरण 
सही हœ और उसके पास įरİƅ पįरपũ मŐ उİʟİखत शैिƗक योƶता और अनुभव है। यह भी Ůमािणत 
िकया जाता है िक: - 
I. ŵी/ŵीमती ------------------------------------------------------- के िवŜȠ कोई सतकŊ ता अथवा 

अनुशासिनक मामला लंिबत/िवचाįरत नही ंहै. 
II. उनकी ईमानदारी Ůमािणत है। 
III. उनका एपीएआर डोिजयर मूल ŝप मŐ संलư है/िपछले पांच वषŘ के िलए एपीएआर की फोटोकॉपी 

संलư है, जो भारत सरकार के अवर सिचव रœक या उससे ऊपर के अिधकारी Ȫारा िविधवत 
सȑािपत की गई है। 

IV. िपछले 10 वषŘ के दौरान उन पर कोई बड़ी/छोटी शाİˑ नही ंलगायी गयी है। 
V. िपछले दस वषŘ के दौरान उन पर लगाई गई बड़ी/छोटी शासित की एक सूची संलư है। 
  

 
हˑाƗर--------------------------- 

नाम और पदनाम------------------------------------- 
दूरभाष सं. ---------------------------------- 

कायाŊलय मुहर 
  

˕ान: 
  
तारीख: 
  
संलưको ंकी सूची: 
1. 
2. 
3. 
4. 
5. 
  
(जो लागू नही ंहो उसे काट दे) 



ADVERTISEMENT

Subject:- Invitation of application for one (1) post of Whole Time Member in the Insolvency and

Bankruptcy Board of India established under the Insolvency and Bankruptcy Code, 2016.

l. Applications are invited for one (l) post of Whole Time Member in the lnsolvency and Bankuptcy

Board of India, a statutory body established under the Insolvency and Bankruptcy Code (IBC),2016.

2. The Whole Time Member shall be the p'erson of ability, integrity and standing, who has shown

capacity in dealing with problems relating to insolvency or bankruptcy and have special knowledge and

experience in the field of Law, Finance, Economics, Accountancy or Administration.

3. The Whole Time Member shall have an option to receive pay as admissible to an Additional

Secretary to the Government of India or Consolidated salary of Rs.5,00,000/- per month.

4. The terms and conditions of service of the Whole Time Member shall be regulated by the

lnsolvency and Bankruptcy Board of India (Salary, Allowances and other Terms and Conditions of
Services of Whole Time Member and Members) Rules, 2016, as amended from time to time (available

on the website www.ibbi.gov.in and www.mca.gov.in).

5. The term of office of the Whole Time Member shall be upto the period of 5 years or till the attaining

of age of sixty five years whichever is earlier.

6. The application in respect of the eligible officers/eminent qualified persons, who are interested and

can be spared in the event of selection may be forwarded, duly verified/countersigned by the Head

of Department (Wherever applicable) along with the following documents:-

(i) Attested photocopies of last 5 years complete Annual Performance Appraisal Report (APAR)

dossiers

(ii) Integrity Certifi cate

(iii) Vigilance Clearance including certification that no disciplinary proceeding(s) or criminal

proceeding(s) are either pending or contemplated against the officer concerned.

(iv) List of major/minor penalties, if any, imposed on the candidate during the last 10 yearsA'.lo Penalty

Certificate

7. The applications of candidates received without the APAR dossier (wherever applicable) or

which does not contain the complete information or received after the due date shall not be entertained.

The candidate who volunteers to be considered will not be allowed to withdraw his name later.

8. In the case where documents indicated in Para 6 are not applicable, applications should be

accompanied by duly authenticated documents in support of the applicant's eligibility.

9. The appointment shall be made by the Central Government on recommendation of the Selection

Committee as provided under Section I S9(3) of the Insolvency and Bankruptcy Code, 2016.

10. Application in the proforrna annexed herewith along with supporting documents should be

forwarded through proper channel (wherever applicable) so as to reach the undersigned in the Ministry

of Corporate Affairs, WorkHall No.13049, A Wing,3rd Floor, Kartavya Bhawan-0l, Dr. Rajendra

Prasad Road, New Delhi-l10001 within 6 weeks of the publication of advertisement for the said post

in the Employment News.

Under Secretary to the Govt. of India
(Anil



= 
Sl. No. 5 

Post Code b $-1 (Non-S&T) 

Name of the post : Office Attendant (S-1) 

Pay Matrix Level o Level 1 (Rs. 18000-56900) 

Age Limit (Max.) z g For appointment on direct recruitment basis 30 years (Relaxation as per Govt. of India rules) 

No. of post S ** 03 (OBC-02, SC-01) > 01 (OBC) - STPI - Bengaluru 
- » 01 (OBC)- STPI-Noida 

» 01 (SC) - STPI-Noida 

Mode of recruitment 1 Direct Recruitment basis. 

Essential Qualifications: 
For Direct Recruit: 
Matriculate or equivalent. 
Desirable: Knowledge of typing, computer and operating photocopying/ fax machine/ Tea Coffee maker efc. 

F"No(e: Out of the total 07 vacancies mentioned in SI. No. 3,4 & 5, 03 vacancies are reserved for PH (02-VH & 01-MD) 

How to apply: 
Candidates meeting the above eligibility requirements may-apply online at website www.stpi.in. No other mode of application shall be accepted. Candidate may kindly assure 

to fill online application properly and should complete all essential steps of online application. Persons working in Central/ State Government/PSUs/Autonomous organizations 

may submit a copy of NOC issued from their organization at the time of applying online. Only completed filled online applications shall be considered for furthei- 

process of recruitment. 

Application Fee: Candidate has to pay an application fee of Rs. 500/- (Rupees five hundred only) per application. The mode and process of payment shall be specified 
in the 

online application portal. No fee is required to be paid by female candidates and candidates belonging to SC/ ST/ PH category. Fee once paid shall not be refunded. 

Selection process: Selection for the above posts shall be as follows: 

Sl. No. Name of the post(s) Pay Matrix Level " Mode of Selection 

" Administrative Officer (A-V) Level 7 (Rs. 44900-142400) Written examination. 

i Member Technical Support Staff (MTSS) ES-V Level 6 (Rs. 35400-112400) Written examination. 

3. Member Technical Support Staff (MTSS) ES-IV Level 5 (Rs. 29200-92300) Written examination. 

4. Assistant (A-ll) Level 4 (Rs. 25500-81100) Written examination. 

5. Office Attendant (S-1) Level 1 (Rs. 18000-56900) Written examination & Skill Test 

Only the completed online applications by the last date of receipt of online application shall be considered for screening and only screened-in candidates shall be called for Written 

examination. Candidate qualified in written examination shall be offered appointment according to merit. 

Last Date of receipt of online applications: Within 45 days of the publication of this advertisement in the Employment News. 
- 

(For information on Essential Qualification and Experience, how to apply, Application Fee, General Terms and Conditions, Screening/Selection Criteria, Opening date 

for submission of online application, Last/Closing Date of Receipt of Online Application, written examination syllabus, examination center, etc. the candidates may 

refer to STP| website www.st| ). EN 22/55 

Rashtriya Military School Dholpur (Raj.)-328028 
Mob. No. : Principal : 9413310842, Administrative Officer : 9413310843 

o) E-mail : informsdholpur@gmail.com & principalrmsd@gmail.com 

e REQUIRE TEACHERS FOR HR/ SR SEC SCHOOL 

Government of India 1. Contractual Basis :- 

Ministry of Ser. | Naj2ofthepost | No. Qualification Age 

Corporate Affairs No. consolidated of Essential Desirable Limit 

Appointment of Whole Time package per Post 

Member in Insolvency & month (in Rs.) 

Bankruptey Board of India. 1. Master Gazetted 02 Post-Graduation in English with B.Ed | ® . Three years experience of teaching 

Applications  are invited (PGT) (English) from a recognized University. in Higher Secondary/ Senior Secondary Not 

from Indian  Nationals (Rs. 30,000/-) Classes. more 

for appointment to one 2. Assistant Master 01 Graduation with SST with B.Ed from | @ Graduation with at least two of the | than 40 

(01) post of Whole Time (TGT) SST recognized University. subjects i.e. History/Political/Economics/ | years 

Member in the Insolvency (Rs. 20,000/-) Geography/ Hindi/Sanskrit 

and Bankruptcy Board- of 

India (IBBI), a statutory 

body established under the 

2. Application with self-attested complete education documents in written/ typed on plain paper or through e-mail giving all prescribed 

details may be sent to “Principal, Rashtriya Military School, Dholpur (Raj)-328028 within 07 days from the date of publication of this 

advertisement at above address. The dates for written test and interview/ Teaching Practice will be intimated through e-mail/ telephonically. 

Insolvency and Bankruptcy EN 22/54 

Code, 2016. 
¢ F. No. A-12011/6/2023-8.0(E-VII)1/258156/2026 

For more details and Government of Indial Ministry of Jal Shakti 
application format, Ministry Deptt. of Water Resources, RD & GR 

of  Corporate  Affairs’ Central Water Commission 
website www.mca.gov.in (Establishment-VIl Section) 

or IBBI's website www.ibbi. Sewa Bhawan, Ropm No. 528 (N), R.K. Puram, New Delhi - 110066. 

: F e VACANCY NOTICE 
gov.in may be referred {0. || | oo . Water Commission, New Delhi invites application in prescribed proforma from eligible candidate to fill up 01 post of Storekeeper, in Pay Level-4 
CBC 07101/11/0038/2627 (Rs. 25,500- 81,100) Non- Ministerial in the Office of Central Water Commission located in Delhi on deputation or absorption basis. The vacancy circular. 

along with proforma for application and other details are available on the website of Central Water Commission i.e. httpsiicwe.gov.in/recruitment. 
Interested eligible officers/candidates may send their applications in the prescribed proforma along with requisite documents through proper channel to 
the undersigned within 60 days from the date of publication of this Vacancy Notice in the Employment News/Rozgar Samachar. {Nisha Gupta) 

Under Secretary 

, “ Tele: 011-29583287/29583534 

EN 22/39 estt7@nic.in 

National Informatics Centre 
=4 

NICE- Ministry of Electronics & Information Technology, Government of India 
A-Block, CGO Complex, Lodhi Road, New Delhi-110003 

Advertisement No.: NIC/STA/2026/2 

With reference to the earlier advertisement No. NIC/STA/2026/2, National Informatics Centre (NIC) invites online applications from interested candidates for direct recruitment to the post 

of Scientific/Technical Assistant-‘A’ (Group ‘B', Non-Gazetted S&T post) in Pay Level-6 (35400 -112400). 

2. Candidates possessing the essential educational qualification and valid GATE Scores for the year 2024/2025/2026 in the following disciplines are eligible to apply 

() Computer Science and Information Technology (CS); (i) Electronics & Communication Engineering (EC); and (iii) Data Science and Artificial Intelligence (DA). 

3. The detailed advertisement will be available on NIC website htps:/irecruitment.nic.in 

4. NIC reserves the right to modify/cancel the recruitment process without assigning any reason. 

5. Any further information/corrigendum/addendum would be uploaded only on the NIC recruitment website. 

CBC 06106/11/0003/2627 EN 22/78 
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Annexure I 

  
FORMAT OF APPLICATION FOR THE POST OF WHOLE TIME MEMBER IN THE 
INSLOVENCY AND BANKRUPTCY BOARD OF INDIA 
  
1. Name in Full (IN BLOCK 

LETTERS) 
  

Attested copy of 
passport size 

photograph to be pasted 
  
  

2. Post applied for: 
  

  

3. Date of Birth (valid 
documentary proof to be 
enclosed) 
  

  

4. Father’s Name 
  

  

5. Whether SC/ST/OBC 
(Attested copy of the relevant 
certificate to be attached) 

  

6. Correspondence Address 
(Including Telephone 
Number/Fax 
Number) 
  
  
  

  

7. Mobile No (mandatory) 
  

  

8. Email id (mandatory) 
  

  

9. Permanent Address 
(Including Telephone/Fax 
Number) 
  

  

10. Present Occupation/ 
Profession/ Service 

  



11. Professional 
income/emoluments for the 
last three years (give year-
wise details) 
  

  
  
  

12. Educational Qualifications in the reverse chronological order: 
(Attested copies of Degree/Diploma to be attached) 
Name of University/ 
Equivalent Institution 

Degree Year 
of 
Passing 

Percentage 
of 
Marks 
Obtained 

Academic 
Distinction 

Subject/ 
Specialisation 

  
  
  
  
  
  
  
  
  
  
  
  
  
  
  
  

          

13. State the relevant eligibility criteria in para 2 of the 
advertisement, which is satisfied by the  
Applicant. 

  

14. Details of present and previous employment in reverse chronological order in format given 
below (please attach supporting documents): 
Name and address of 
employer 

Designation 
, scale of 
pay 
including 
present pay. 

Whether 
regular/deputation/ 
ad-hoc 

Period of 
service 

Nature of 
duty/experience 

      From 
  

To 
  

  

     



 15. Any other special qualification(s) or experience or 
publication to the applicant’s credit including 
experience in dealing with advertisement. 
(Attach separate sheet, if required) 
  

  

16. Period or notice required for joining the post 
  

  

17. Whether any criminal/civil case pending before any 
court of India or abroad 
  

Yes/No (please furnish the details in 
separate sheet if any case is 
pending) 

18. Name, Address, mobile no and email id of two 
references in responsible positions (Not being relatives) 
in case of candidates not in Government Service 

  

 

               It is certified that the information furnished above is correct and true to the best of my 
knowledge. In the event of my selection, I shall abide by the terms and conditions of services 
attached to the post as and when framed by the Government. 

  

 

Place:- 

Date:- 

(Signature) 

Name:________________________ 

  

Enclosures:- 

  
  

  





Annexure II 

  

(Certificate to be furnished by the Employer/Head of office/Forwarding authority) 

Certified that the particulars furnished by ______________________________ are correct 
and he/she possesses educational qualifications and experience mentioned in vacancy 
circular. It is also certified that:- 

i. There is no vigilance or disciplinary case pending/contemplated against Sh./Smt.------------
----------------. 
ii. His/her integrity is certified. 
iii. His/her APAR dossier in original is enclosed/photocopies of the APAR for the last five 
years duly attested by an officer of the rank of Under Secretary to the Govt. of India or above, 
are enclosed.  
iv. “No major/minor penalty has been imposed on him/her during the last ten years.” 
v. A list of major/minor penalties imposed on him/her last ten years is enclosed. 
  

Signature--------------------------- 

Name and Designation------------------------------------- 

Tel. No. ---------------------------------- 

Office Seal 
  
Place: 
Date: 
List of enclosures: 
1. 
2. 
3. 
4. 
5. 
  
(Strike out which is not applicable) 
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